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Title: Need to include Rajasthani language in the Eighth Schedule to the Constitution.
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PROF. RASA SINGH RAWAT (AJMER): I want to associate with the matter the hon. Member raised just now.
MR. CHAIRMAN : All right.

Dr. Manoj, your matter has already come up thrice. Today itself, it has been mentioned by two Members.
SHRI K.S. MANOJ] (ALLEPPEY): I have some more points to state. &€} (Interruptions)

MR. CHAIRMAN : It is about the demands of the insurance employees. This matter has been raised by many Members of
Parliament. You can associate with them. Or else, just mention your point.

...(Interruptions)



